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I. lhe Chairman of the Committee on Private Members' Bills and Rc:soIution.~. 
-villa becII authorilccl by the Committee to present the Reron on their behalf. 
pn:ICIIt dais Forty·fifth Report. 

2. The Committee met on 21 AUIUlt. 1995 for-
I. ClaIification and allocation of lime for discussion of Bills (,.;_ Appen· 

dix) under daUICI (b) and (c:) of Rule 294 (I) of the rules of Procedure. 
II. Allocation of time under rule 294(1)(e) of the Rules of Procedure to the 

RCIOIu.ioas a. i.em Nos. 3 and • sc' down in the Lilt of Baine. for 
Friday. 25 AUJ .... 1995. 

o-HIc8I ............ ., .... 10 ... 
3. The Commit.ee considered daqfic: ... ion and allocation of .ime to 5ia Bills 

specified in .he Appendix. 
•. After c:onsidc:rin. all upeets of .he Bills. Ihe: Committee recommend Ihal 

the followin. Bills be plac:cd in ca.e.,.., 'A':-
(I) The P.yment of Pension to Senior Citizcnl Bill. 1994 by 

Shri Venltalaware D. Rao. 
(2) The Uniform Educa.ion Bill. 1994 by Shri Venkltc.wara O. Reo. 
(3) The Dc:c:larelion of Astcll by Ministers and Mcmbc:B of Parliamenl 

Bill. 1994 by Shri Venkataware O. Reo. 
(.) The Supr Developmenl Fund (Amendmenl) Bill. 199~ (InJrrtion of 

nrw J«/;UII 6.4, ftc.) by Shri Uttamreo Ocorao Palil. 
(5) The Preven.ion of Female Infanlic:idc Bill. I~ Ity Shri Mohan Sin'" 

(Ocoria). 
The Committee funher recommend Iha. lhe: remainin, Bill bc: plac:cd in 

ca,cao.., 'B'. The Committee recommend alloca.ion of lime for each of the: Bill. 
.. Ihowa in column 5 of .he Appendix. 

AIIoca .... ., .... to ........... 
5. The Committee recommend allocation of time: to resolution!! as follows:-

(1) Resolu.ion by Shri Rabi Ray relardin. Rilhl 10 2 houn 
Work .. a Fundulen.al Rilh •. 

(2) RctoIutioa by Shri Nawal Kilhore Rei feprd· 2 houn 
ina cradic:atM. of unemployment. 

R_ .... ..... 
6. The Committee rccoalmend .... a-

(i) .bc dauifalion aad allocation of .ime to Bills by the Committee. u 
aIIown ia .he Appendix. be Ip'CCd to by the: House; and 

(ii) the: allocation of time to Resolutions, IS shown in pa,."..pII 5 abow:, 
be apecd 10 by Ibc HOIIIC. 

NEW DELHI; 
A ..... 21. 1995 

Srawua lOt 1917 (SMa) 
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S. MALLIKARJUNAIAH. 
C,.",."", 

COmmllMr on /'ri"",r M""Ii.rr' 
Billl 11M Raol",iIllU. 



APPENDIX 

51. 1'1_ of the Bill and the BiD No. eatel'"'Y Time: 
No. member-in-cbarae recommended rcc:ommcadcd 

1. The P.ylnent of Pension 18 of 1994 A 2 houn 
to Scaior atizcas BiD. 
19M by 
Sbri VenutClWlra D. RaG. 

2. The Constitution (Amend- 68 of 19M B 2 houn 
menl) Bill. 1994 (AnwlUllMIfl 
0/ Tenth Sdtetluled) by 
Sbri VcnkatClWlfl D. RaG. 

l. The Uniform. Education 108 of 1994 A 2 houn 
BiD. 1994 by 
Shri Venkatcswara D. Rao. 

4. The Declaration of AllCli 110 of 1994 A 2 hOUR 
by MinisteR and Memben 
of Parliament Bill. 1994 by 
Shri VenltatClwara D. Rao. 

5. The Supr Development 46 of 1995 A 2 houR 
Fund (Amendment) Bill. 1995 
(/nunion 0/ new ucl;on 6.4. 
tic.) by Shri UUamrao 
Deorao Patil. M.P. 

6. The Prevention of Female 48 of 1995 A 2houB 
Infanticide Bill. 1995 by 
Shri Mohan Sin.h (Dcoria). 
M.P. 
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